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Treatment of Shri Satyajit Ray at
Cannes International Film Ies-
tival

*31 SHR1I S S SOMANI'
SHRT SUDHIR GHOSAL:

Will the Miruster of INFORMATION
AND BROADCASTING be pleased to
state:

(a) how far it is a fact that the
eminent Film Star Shri Satyajit Ray
had been insulieg by the authorilies
of the Cannes International Film
Festival and he resigned from the
jury in protest; and
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(b) if so, what are the full facts in
this regard?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L, K. ADVANI): (a) and (b). Ac-
cording to the :nformation available
with the Government, Shri Satyajit
Ray was offereg jurorship for the
Cannes International Film Festival,
1979 by the festival authorities, direct.
He was offered air fare and hospita-
lity for himself and only hospitality
for his wife. Shri Satya)it Ray ac~
cepted these terms. In due course, he
received air ticket of economy class.
He wrote back to the festival authori-
ties that all major festivals offered
first-class to jurors and their wives,
and as a protest against the dis-
criminatory treatment meted out to
him, he resigned from the jurorship.
Although the festival authorities
subsequently offered him 1st class air
passage, he declined to accept the
offer

Impory of Scientific Equipment for
loag despatch Centreg

*32 SIIRI K RAMAMURTIY- Will
the Minister of ENERGY he plcased
to slate:

(a) whether the inordinate delay
in getting the nceded scientific equip-
men{ for the Load Despatch Centres
has defeated the purpose for which
they have becn set up:

(b) whether calling for short ten-
ders would not help Government in
getting the equipment expeditiously;
ang

(c) if so, when ig thig likely to be
done?

THE MINISTER OF ENERGY
(SHRI P, RAMACHANDRAN): (a)
and (b). No, Sir. The procurement
of equipment for the Regional Load
Despatch Centres is being financeq by
the IDA. The equipment for Region-
al Loaq Despatch Centres are of an





